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Scholarships

1429. Shri Ram Garib: Will the 
Minister of Education be pleased to 
-state

(a) the number of students granted 
Government of India scholarships 
'during 1957-58, and

(b) the amount spent thereon*

The Minister of Education (Dr. 
K. L. Shrimati): (a) and (b) A state­
ment is laid on the Table of the House 
(See Appendix III, annexure No. S3.]

Trusts ran by Government Servants

1430 Shrl S. M. Banerjee: Will the 
Minister of Home Affair* be pleased 
to state:

(a) whether Government servants 
are permitted to set tip family trusts;

(b) if so, how many Government 
servants have so tar been, permitted, 
and
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(c) whether any Government ser­
vant in Delhi is running such a trust?

The Minister of Home Affairs (Shri 
G B. Pant): (a) Each case is decided 
on its merits.

(b) and (c). The information will 
be collected and laid on the A ble of 
the House
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